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[Translation] DR. RAMESH CHAND

M onitoring Agencies to  Promots small 
and Rural Industries

393. SHRI BALRAJ PASSI:
SHRI RAMKRISHNA 

KUSMARIA:
SHRI PRABHU DAYAL KATH- 

ERIA:

Will the PRIME MINISTER be pleased 
to state:

(a) whether the Government have set 
up some special Monitoring Agencies to 
promote and strengthen the small and rural 
industries; and

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) A special monitoring agency 
as envisaged in para .1. of the policy meas­
ures for promoting and strengthening small, 
tiny and village enterprises laid in Parliament 
on 6.8.91 has not yet been set up.

TOMAR:
SHRI DEVI BUX SINGH:
DR. LAL BAHADUR RAWAL: 
SHRI KODIKKUNIL SURESH: 
SHRIMATI KRISHNENDRA 

KAUR DEEPA:

Will the PRIME MINISTER be pleased 
to state:

(a) the extent of increase in the prices of 
different Essential Commodities as on De­
cember, 1991 and January, 1992;

(b) the step taken/being taken by the 
Government to check the price rise; and

(c) the results achieved thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON­
SUMER AFFAIRS AND PUBLIC DISTRI­
BUTION (SHRI KAMALUDDIN AHMED): (a) 
A statement showing the percentage vari­
ation in the Wholesale Price Index of essen­
tial commodities during December, 1991 
and January, 1992, is enclosed.

(b) and (c). The Cabinet Committee on 
Prices under the Chairmanship of the Union 
Finance Minister reviews the supply and 
prices of essential commodities at regular 
intervals and takes appropriate action to 
correct the imbalances in the demand and 
supply. Towards this end, the import of pal- 
molien against exim scrips through State 
Trading Corporation has been allowed and 
the State Governments have also been al­
lowed to import Palmolein oil with foreign 
exchange earned by them. Efforts are also 
being made to augment the production of 
pulses and oilseeds in the country. The 
Public Distribution System has been re­
vamped and extended to far flung areas, 
disadvantaged areas to help the poorer 
sections of the society in getting essential 
items at reasonable prices. Nearly 1700

(b) Does not arise.

[English]

Increase In the Prices of Essential 
Commodities

394. SHRI P.M. SAYEED:
SHRIMATI RITAVERMA: 
SHRI R. SURENDER REDDY: 
SHRIMATI MAHENDRA 

KUMARI:
SHRI MAHESH KANODIA: 
SHRI RUPCHAND PAL:
SHRI R. JEEVARATHINAM: 
SHRI E.AHAMED:
SHRI RAM NAIK:
SHRIMATI BHAVNA 

CHIKHALIA:

(b) if so, the details thereof?



blocks located in desert areas, hilly areas 
etc. have been selected.

The Government have intensified the 
action underthe Essential Commodities Act, 
1955againd hoarders, blackmarketeers etc. 
As many as 159387 raids made, 5374 per­
sons arrested, SS91 persons prosecuted, 
280 persons convicted and goods worth Rs.

2505.17 lakhs confiscated, have been re­
ported during the period 1.1.1991 to 
31.1.19952. \

As a result of various measures taken 
by Government there has been a decline in 
the prices of essential commodities such as 
Groundnut oil, Mustard oil, Vanaspati, Gram 
dal, Tur dal, Sugr.Tea, Potatoes and Onions 
during last seven weeks.

STATEMENT

Commodity Percentage Variation During

December,, 1991 January, 1992

Rice

Wheat

Jowar

Bajra

Gram

Arhar

Moong

Urad

Portaloes

Onions

MHk

Fish

Mutton

Chillies

Tea

Coke

+ 1.9

+ 6.1

+ 9.9

+ 6.4

♦ 0.1

- 3.5

- 0.9

- 4.7

- 17.2

- 37.0

+ 1,1

-  22

- 0.4

- 0.5 

t* : 3.6

+ 8.7

+ 4.3

+ 10.8 

+ 3.5

+ 6.4

+ 1.0

+ 1.0

Steady 

+ 0.9

- 27.8

-  19.6

- 1.7

+ 8.3

+ 0.2

• 5.9

r 1.9

+ 23.9



Commodity Percentage Variation During

December, 1991 January, 1992

Kerosene Steady + 0.2

Atta + 4.8 . + 0.5

Sugar - 0.4 + 2.2

Gur - 9.5 - 4.3

Salt + 0.4 + 0.6

Vanaspati + 1.0 - 0.4

Mustrd Oil + 0.3 + 0.7

Coconut oil + 6.4 + 4.6 ’

Groundnut cii + 0.1 - 0.3

Cotton Cbth (Mills) + 0.1 Steady

Laundry Soad + 2.3 + 6.8

Sfety Matches + 0.7 + 2.2

A il Commodities + 0.4 + 1.2

Compensation of Victims of Bhopal 
Gas Tragedy

395. SHRI M.V. CHAN­
DRASEKHARA MUR- 
THY:

SHRI V. SREENIVASA 
PRASAD:

Will the PRIME MINISTER be pleased 
to state:

(a) whetherthe Unbn Government have 
issued any guidelines to the Government of 
Madhya Pradesh to give financial compen- 
satbn to the victims of Bhopal Gas tragedy; 
and

(b) if so, the details thereof and the 
criteria adopted to give financial compensa­
tion to the victims; and

(c) the time by which adequate compen- 
satbn is likely to be paid to the victims?

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL­
IZERS (DR. CHINTA MOHAN): (a) to (c). 
The Bhopal Gas Leak Disaster (Registratbn 
and Processing of Claims) Scheme, 1985 
gives power to the Central Government to 
determine the total amount of compensatbn 
to be apportbned for each category of claims 
and quantum fo compensatbn payable in 
general in redactbn to each type of injury or




